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SRIVENKAT

24.01.2023]

[10.08.2023

Amountin |

Name of Creditor

Identification No

Date of
receiot

Amount of caim
admitted

Whether
lien /

attachment

 Amount
covered

suarantee

% share
intotal

amount
of laims.
admitted

Amount of Contingent

Amount of
any mutual
dues, that

may be setoff

Remarks, i any

7875804

s321489)

05220

T T Was feconcied with T 00K oF
acourts o the CD.
. The inerest portion of th climis ot been
evidenced vitha mualy agreed contractand is
rejected

. e claim ofprincipal amount of Rs 53.21489
is admited n ull.

Sree Ayyappa Ginning Mills

2032023

15420617

5310954/

052325

e ST
e CD.There i differe
0T it enie el The
claimis reected 0 the extent of unreconciled

is parly admite
b. The inerest portion of the clam (165 s not
been evidenced witha mutally agreed contact
and s rejecte.

Padmavathi Cottons

2032023

3420378

3440978

0338%

. The claim o te operational creditor s been
reconciled with e books of accourts of the CD

of R.3440,3781-is flly adrited
o i fr 40378

Vaishnavi Cotton Industries

2032023

17566

917566|

003040

. The claim o te operational creditor s been
reconcied with the books of accourts of the CD
b.The claim of Rs 9.17,5661- I fully admited.
Total Claim adrited for R.9,17.566

Sree Eswari Traders

1032023

55692665

32069824

320828

. The claim o the operaional creditor s been

e evidenced with a mually agreed contract
and s rejcted
for Rs329508241

‘Sanjeevini Cotton

1032023

3405106

033508

. T claim of the operational creditor s been
reconciled with the books of accourts of e CD
. The interest claim ofthe party is ot been
evidenced itha mutually agreed contractand s
rejected

= T poal oo s clim s st
in full,
ol Chim i for Rs. 3405106

Sheethal Udyog

1032023

2302586,

1079545|

010636

(ecoe o ith e ok o sccounts of e CD
Ofs balance in e books of accourts i orly
Rs1079545.451.

e claim s accepted party for
RS1079545.45 -
. Trer i o balance confirmaion evidenced

Sheethal Pratishihan

1032023

54110

000000

“Trere s o reconeilaion Satament EVIgenced
by te claimant.
. The claim i towards carying charges, aganst

e parie are made avallabe o the aceeptance.
of thos bills by te Corporae Debtoris
eviderced.

. Inview of the above reasors, te claimstands

Sheetal Cotfibre

1032023

51570)

000000

. The claim i towards carrying charges, aganst

e pariesare made avllable o the acceptance
of s il b e oot Deor
viderce

A Inview of e boveressors, e clim snds

Sheethal Cotton Traders

1032023

2432154

000000

. The claim i towards carying charges, aganst

e parie are made avallabe o the aceeptance.
of thos bils by te Corporae Debtoris
eviderced.

. Inview of the above reasors, te claim stands

Vestas Wind Technology India Pyt Ltd

6032023

1671087

1359782

013397

- Clamtes b it i ks o o
and amount outstanding s .

T decton e Davahl: ©
overnment and hence it e

Pl e o e il e
paid il e cat ofliguidation ordre

NeLTa accordngy st sdnied s
540,153,

& Climi dnite for s, 1389782 wtich
inclues inerest

Ekshila cotton Traders

8042023

8330475

4107395|

040467

. The claim o te operational creditor s been
reconciled with the books of accourts of the CD
. The interest claim ofthe pary i ot been
evidenced vitha muually agreed contactand is
rjecte

. e prinipal porton of the claimis admited
for R.4107,3951- in full.

Tota Claim adrited for Rs 41,07.395/-

Laxmiprada cotton Inds

8042023

5024221

2976776|

029328

. The claim o te operational creditor s been
reconcied with the books of accourts of the CD
Thes s e of RS 73 whch emais

et st s e e pricil o
R5.2976,776.0

e et e m

e wina el e comand s
rjected

. The claimis parly admited for

5.2976,776.001- 0 tre extend ofpr

oot recace it e oo oo
e

5 2976.776.00%

srinidhi Cotton Company

26082019

7019377

4025878|

039664

. T claim of the operational creditor s been

reconciled with the ook of accourts of e CD

. The interest claim ofthe party is ot been
evidenced witha muually agreed contactant

claimis reected.

. Theprinipal porton of the claimis admited

for R.4,025,8781- n full.

for . 4.025.8781-

Vaibhay Cotton Corporation

28082019

1926181

1717036

016917

. The claim o te operational creditor s been
reconcied with the books of accourts of the CD
Ths s difsre ofR.1S000- wich s

st st s e e pricil o
Rs.17,17,036 001
o et ey e oen
evidenced vitha mually agreed contractand
ence claimis reecte

Tota Claim adrited for Rs 17,17,036.00)-

‘Swathi Trading Company

4.09.2019

1308210]

1126707

011120

. The claim o te operational creditor s been
reconcied with the books of accourts of the CD
. The inerest laim of the party (185%) i not
e idrsd ity sred
contractand s re

e et vt o e s it
for R 1128,7071- in ful.

Tota Claim adrited for Rs 11.28,707)-

Laxmi Cotton

17092019

2007174

1477870

024560

. T claim of the operational creditor s been
reconciled with the books of accourts of the CD
e ineret claim ofth party s ot been
evidenced with a mutually agreed contactant s

rejected
. The pincipal potion of the clam is admited
for 1477 8701- il

for Rs1477.870-

Bhagyalaxmi Cotton Indusries

12102019

1395867

1124953

021083

. T claim of the operational creditor s been
reconciled with the books of accourts of he CD.
. The interest claim ofthe party i not been

s sl s ot

e —
for 1124 9531 n full.

Total Claim adrmited fo Rs.11.24,9531-

Dharani Best Industries

09.112019

197360

107360|

001904

. Tecamal e et o s eon
(econcid i e ks of s

i ol o s e
for R 1.97.3601infll,

5.1.97 3601

i Ramaa Cotton Ginning and Oil Mills

20022020

1754350

a77230|

004702

. Theclaim of the operational creditor s been
reconciled with e bool of accourts of e
CO.0fs Book balance s ony R. 477,230

. The laim i partly adite for Rs 477,230/
5 per balace in ook of CD.

Total Claim adrited or Rs 4.7.230/-

Total

12805634338

7103784945
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